BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 485/2024

IN THE MATTER OF:

DR. AJAY KUMAR & Ors,

VERSUS

APPLICANT(s)

UNION OF INDIA & OTHERS = ... RESPONDENT(s)

INDEX

PARTICULARS

PAGE NO.

REPLY ON BEHALF OF DISTRICT
MAGISTRATE, JHANSI IN COMPLIANCE
OF THE ORDER DT. 29.05.2025 PASSED BY
THE HON’BLE NATIONAL GREEN

TRIBUNAL

ANNEXURES

N

COPY OF THE ORDER DT. 19.08.2025
ANNEXED HEREWITH AS ANNEXURE R-1

COPY OF THE LETTER DT. 10.11.2025
ANNEXED HEREWITH AS ANNEXURE R-2




DATE: 12.11.2025
PLACE: NOIDA

490

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09%jadon{@gmail.com
Ph: 9639286572

L g\ vcg




BEFORE THE NATIONAAaEl TRIBUNAL PRINCIPAL
BENCH, NEW DELHI
ORIGINAL APPLICATION NO.485/2024

IN THE MATTER OF;
DR. AJAY KUMAR & Ors

APPLICANT(s)

------
------------------------------------------------

UNION OF INDIA QOTHERS ...ovicisissimsonsssisuasmmsersassrssns RESPONDENT(s)

REPLY ON BEHALF OF DISTRICT MAGISTRATE, JHANSI IN

COMPLIANCE OF THE ORDER DT.29.05.2025 PASSED BY THE

HON’BLE NATIONAL GREEN TRIBUNAL

I, Arun Kumar Gond aged about 37 years S/o Ram Chandra Prasad, presently

posted as Add. District Magistrate, Jhansi,U.P. do hereby solemnly affirm and state
on oat has under;

I. That I, the Deponent in the above captioned matter am fully conversant with
the facts of the case and s competent and authorized to swear the present

reply.

2. State that the contents of the reply have been drafted by my counsel on my
instructions and the contents of the Same are true to my knowledge and

nothing material has been concealed thereform.
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3. That, in the present matter, the Applicant has made an allegation about
illegal cutting of hundreds of trees in the proposed Prakhandiya park and
illegal construction of nursing home, pathology, commercial medical stores

and residential constructions therein.

4. That it is respectfully submitted that the Additional District Magistrate,
Jhansi, vide order dated 19.08.2025, constituted a committee to coordinate
with the Secretary, Jhansi Development Authority, Jhansi, and to ensure
necessary action in the matter under his supervision. The said committee
was comprised of the following members:

¢ Naib Tehsildar, Jhansi Tehsil, Jhansi
e Lekhpal, Pichhorarea, Jhansi Tehsil, Jhansi
o Lekhpal, Kochanawararea, Jhansi Tehsil, Jhansi

5. It is further stated that the said order provides that the Executive Engineer
and the concerned Junior Engineer shall also be appointed as members of
the above committee by the Secretary, Jhansi Development Authority, at

his own level.
ACopyoftheorderdt.19.08.2025hasbeenannexedherewithas

ANNEXURER-1.

6. That further, the Deponent vide letter dt.10.11.2025, has directed the Vice-

Chairman, Jhansi Development Authority, Jhansi to take necessary actions




in the present matter and 5419@ report to the Deponent. That the
response with respect to aforementioned letter is awaited.
A Copy of the letter dt.10.11.2025 has been annexed here with as

ANNEXURER-2.

. It is also pertinent to mention that the in question area falls under

jurisdiction of Jhansi development authority and area is proposed under

green area as per Jhansi Master Plan-2021.

. Hence, the present reply is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.
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Verified at _ 7o on this day of,November, 2025, that the

contents of the above affidavit from paragraphs 1 to 7 are believed to be true

and correct to the best of my knowledge and belief. No part of it is false and

nothing material has been concealed therefrom.
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